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The MInister of Health and Filmily 
Planning (Dr. Sushila Nayar): (a) 
No such representation has so far 
been received by the Government of 
India, However, the Government of 
Kerala have received a representation 
tram the settlers of the Laprosy Re-
habilitation centre, Palllcka!. 

(b) The representation contains the 
following demands:-

(i) Supply of good seeds for culti-
vation Of their lands. 

(iI) Continuation of a subsistence 
allowance Of Rs. 30.00 per head 
per month till they become self 
suppo~ting. 

(iii) Increase in rationed food-stul'ls 

(iv) Supply of drinking water In tho 
vicinity Of their lands. 

(v) Provision for lighting arrange-
ments. 

(vi) Establishment of dispensary for 
the treatment of ex-leprosy 
patients of the centre. 

(vii) Appointment of Dhobis, Bar-
bers. Dressers and Injectors as 
regular workers of the centre. 

(viii) Construction of sman sh.,ds In 
theIr plots. 

(Ix) Starting Of sman .eale Indus-
tries for th., bl!neftf of the mf!m-
bers of the centre. 

(x) Arrangements for Health Edu-
cation and Publicity In sur-
rounding aJ"EIa~ to remove pre-
vailing preludlces agaInst the 
disease of leprosy. 

(e) Some of the grievances have 
been redressed bv the state Govern-
ment and the rest are beIng looked 
Into by them. 

PflI'Iyar Rlv.,r VaDf!Y Projf!ct 

2899. Shrl Vasad.,van Nair: 
Shrl Warlor: 

Will the Minister of Imptlon ... d 
POW.,r be pleased to siate: 

(a) whether the Perivar River 
v.nev Prolect In Kerala is !'f!4dy for 
commissioning; 
2979 (al) LSD-3. 

(b) if so. hoW much land will be 
benefited by this; and 

(0) the actual cost Of this project? 

The Minister of Irrlratlon and 
Power (Shrl Fakhrnddln Ahmed): 
(a) nnd (b). The new Prolect has 
been commi .. ioned partlv benefttln!! 
8000 8cre.. It wllJ be fuily commis-
sioned in 1971 beneflting 83,300 acrf!s. 

(c) The Prolect I. estimated to cost 
Rs. 640 lakhs. 

Ernakolam Hospital 

2700. Shrl Vasadevan Nair: 
Shrl Warlor: 

Will the Minl,ter ot Health and 
FamUy Plannlnlr be plea,ed to state: 

(a) whether the DlotTlct D<>velop-
ment Council. Emakulam, Kenl. 
StAte h.. ,."oommended that thp. dis-
trict ho.oltal ,hould he upgraded Into 
n Genpral Hospilal: and 

(b) It '0, Government'. reaction 
t.hereto? 

'111. Mtnl.ter of HeRIlh and Pamn,. 
Planntn.. (Dr. 80shlla Navar): (a) 
'No such rer.ommendBtinn has b~n 
reoeived by the Stote Gov.,rnment. 

(b) The question does not arise. 

Drlnklnr Water SlI1I'Pl,. Rehemell In 
Coastal Areas 

nOl, Shrl Vasodevan Nair: 
Shrl Warlor: 

Will the Mintster of H.,.lth and 
FamU,. P1annlnr be pl.,ased to .tate: 

(a) whether the Keral. Gov~rn­
men! havp ,ubmitted any Additional 
,chern .. other than tho.e which hav~ 
heen implemented for the supply of 
fresh drlnkin~ water In the coa,tal 
an"as end KuttAnad taluk: 

(h) It so. what are main propos.I.: 
and 

((') whE'"thf'r Govemm~nt have gtv.-n 
c1earanc~ for those !C"hemea:? 
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